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5.7, 824 (1) .- Whereas the Government of Frelia had set up an  Vxpert
Gorec—ittee with a view fo investigate as to whether the continved e of certain
inae t-eles in Toddia witi involve such visk to human beings or aminiads as Lo
readz it expediont or pewesiary to take immediate action,

Aud whereas the Centrul Governmeat after considering the recommendation
of th- <aid Expent Committee and after consultation with the Registration Corn-
migtss. set up under the fnsecticides A, HBR 16 of THN) iy satisfies! that the
use: »: BHE involwe health hucards (o human beings. spimais und cosiennment.

I . therefore. in exeruse 6l the power copferred by sub-section (2 of

Sectizm 27 of the Insectivides Art, 1068 (46 of 1968 the Cemral Govertune:st
hescio- pusses the following orlirs -

Th: use of BHC orn: vcl{:lablo.a, fruits, oilsceds, crops and preservation  of
food:Tains i hereby banne :

No. 17-91 B6-PPHl

A. K. MISHRA, inder Seey
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